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Bulletin Part-I





(Brief summary of proceedings)



            Thursday 3rd April 2008/ Chaitra 14, 1930(Saka)

No. 102

2.00 P.M


Ch. Prem Singh, Hon’ble Speaker in Chair

	1.
	2.01 P.M
	Dr. Jagdish Mukhi, Leader of Opposition demanded for holding discussion on the issue of price-rise.

The Chair stated that two short duration discussions have already been listed today. The other issues can only be taken up for discussion depending upon the availability of time. 

	2.
	2.07 P.M
	Question Hour: Starred questions No. 221,223, 224, 229, 230 and 232 were asked and replied. Replies to starred questions No. 222,225 to 228, 231, 233 to 240 and un-starred questions No321 to 330 were placed on the table. 



	3.
	3.01 P.M
	Minister of Food & Supply made a statement on the issue of stamping of BPL cards.

	4.
	3.02 P.M
	Special  Mention (Rule 280): Following Member raised matters under Rule 280 :

1.Dr. Jagdish Mukhi

2. Shri S.P.Ratawal

3. Shri A Dayanand Chandila A

4. Shri Charan Singh Kandera

5. Prof.(Smt.) Kiran Walia

6. Shri Veer Singh Dhingan

7. Shri Jai Kishan

8. Shri Surender Kumar



	5.
	3.22 P.M
	Papers laid on the Table:

Smt. Sheila Dikshit, Chief Minister laid the copy of the Annual Audit Report for the year 2005-06 of Guru Gobind Singh Indraprastha University (Hindi & English). 

	6.
	3.24 P.M
	Short Duration Discussion:

1. Shri Dharam Deo Solanki initiated discussion on problems relating to unauthorized colonies.

The following Members participated in the discussion:

     1.  Shri Mohan Singh Bisht

     2.  Shri Ramvir Singh Bidhuri



	7.
	  4.08 P.M
	House adjourned for tea break.

	8.
	4.44 P.M
	House reassembled.

Hon’ble Speaker in Chair



	9.
	4.45 P.M
	Short Duration Discussion Contd……

       3. Shri Mahabal Mishra

	
	
	       4. Shri Surender Kumar

       5. Shri Sahab Singh Chauhan

	10.
	5.25 P.M
	Exchange of arguments took place between some members of the House during short duration discussion and caused disturbance to the proceedings of the House  



	11.
	5.30 PM
	The Chair adjourned the House for twenty minutes due to continued disturbances.




	12.
	5.51 P.M
	House reassembled.

Hon’ble Speaker in Chair



	13.
	 5.52 P.M
	Minister of Urban Development replied to the discussion.

	14.
	 6.10 P.M


	House adjourned upto 2.00 PM on 4th April, 2008.
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